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DRAFI FOR APPROVAL

waichy ' D :LHI ~VIDHAN SABHA

LIST OF BUSIHNESS

Thrusday, July 25, 1996 / Shravana 03, 1918 (Saka)

2,00 P.M, SH
Question ,
Questions as entered in separate list to be asked
and answers given, ‘. Ayes
_!:1_0’1‘1 ON

Km Purnima Sethi :
Shri Mahender Singh Saathi

. to move the following motion -

" That thils House ayrees to the First :
Report of the Public Accounts Committee
. presented to the House on 26,3.96",

MOTION

Shri Puran Chand Yogi :
Shri Parvez Hashmi :

to move the following motion :-

" That this House agress to the First
Report of th~ Committee on Estimates
presented to the House on 26,3,96",

‘SPECIAL MENTION

Matters to be raised by Members as given in
Separate list, . £

‘MOTION FOR ELECTION TO COMMITTEE
ON ESTIMATES

Shri Rajendra Gupta, Minister of Law, Justice and
Legislative Affairs t> move the following motion, s=

" That the Members of this House do proceed.
to elect in the manner reguired by sub= . |,
rule 2 of Rule 151 of the 2ules of Procedure
and Conduct of Business in this Legislative
Assembly, 2 Members from among themselves,
td £illin the vacancies caused due to
resignation of Members, to serve as Members
of the Committee on Estimates for the
remaining term of the Committoe tdll
31 March, 1997%"
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INTRODUCTION OF BILLS

a) Dr Harsh Vardhan, Minister of Health and Education
to move for leave tn intpoduce &k " The Loeal
Govt in Delhi (Disqualification for membership)
(small ramily) nill, 1996,

ALSO to introduy e the Bi11,

k) Dr Harsh va: dhan, Minist.r of Health and Education
to move for leave to introduce "The Delhi Medical
Council,Bill, 199",

ALSO to introduce the BLLY .

BUDGET 1996-97 4

Discussion on Statement of Estimated Receipts and

" ExXpenditure of the National Capital Territory of .

Delhi for the year 1996-97.

P.N, Gupta
Secretary



